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1 CPAN 164/2026 PARTHA SARATHI BOSE
 Mobile:8100226116
 Email:CHATTERJEEDEBAPRIYA18@GMAIL.COM

DEBAPRIYA 
CHATTERJEE

27-02-2026 LOWER COURT PROCEEDING S ORIGINAL 
MISSING

2 CRM (A) 374/2026 RUPA PASWAN KEWAT
 Mobile:7003578904
 Email:KAUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOWDHURY

27-02-2026 1) ADDRESSING OF HONBLE CHIEF JUSTICE IS 
WRONG .... 2) ATTACH ORDER COPY OF ORDER 
DATED 06/12/2025 MENTIONED IN 1ST PARA

3 CRM(M) 348/2026 MD. MONIR HOSSAIN
 Mobile:9433014080
 Email:ADV.GIASUL@GMAIL.COM

GIASUL ISLAM 27-02-2026 1. UNNECESSARY RECITAL OF CRPC AT THE 
INITIAL PART OF BAIL APPLICATION.

2. TRIAL COURT REJECTIONS NEITHER 
CLEARLY MENTIONED AT PARA 1 NOR 
PHOTOCOPIES OF REJECTION ATTACHED 
PROPERLY.

3. ID PROOF OF AUTHORISED PERSON AT 
AFFIDAVIT PAGE MISSING.

4 CRM(M) 349/2026 T. VENU GOPAL
 Mobile:7908163617
 Email:KURMIPUJA1991@GMAIL.COM

PUJA KURMI 27-02-2026 LD TRIAL COURT CASE TYPE MENTIONED 
PETITION i.e. POCSO IS NOT MATCHING WITH 
IMPUGNED ORDER COPY i.e. SPECIAL (POCSO)

5 CRM 
(NDPS)

232/2026 BIPULMULLA @ BIPUL MOLLA
 Mobile:7003578904
 Email:KAUSHIKCHOUDHURY83@GMAIL.COM

KAUSHIK 
CHOUDHURY

27-02-2026 WRONG DECLARATION IN 1ST PARA.

6 CRR 536/2026 RABNEET KAUR BHATIA ALIAS RAVNEET KAUR 
BHATIA
 Mobile:9830265780
 Email:DREAM.B26@GMAIL.COM

SHASHANKA 
SHEKHAR SAHA

27-02-2026 WRONG G.R MENTIONED IN THIS FILE.

7 CRR 548/2026 MAMTAJ BEGAM AND ORS.
 Mobile:9874305473
 Email:FIRDOUS2305786@GMAIL.COM

GOPA BISWAS 27-02-2026 TYPE COPY IS NEED FOR THE HAND WRITTEN 
ORDER COPY

8 CRR 554/2026 BISUDHANANDA  ROY
 Mobile:9874305473
 Email:FIRDOUS2305786@GMAIL.COM

GOPA BISWAS 27-02-2026 TYPE COPY IS NEEDED

9 CRR 559/2026 MRINMOY SAHA AND OTHERS SUPRIYA RANJAN 27-02-2026 LOWER COURT CASE TYPE GIVEN WRONGLY IN 
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 Mobile:9831107822
 Email:SUPRIYOSAHA1@GMAIL.COM

SAHA THE PETITION AND AGE OF PET IS NOT GIVEN

10 CRR 563/2026 BISWANATH MUKHERJEE
 Mobile:7595829064
 Email:PARVEENNARGISH07@GMAIL.COM

NARGISH 
PARVEEN

27-02-2026 CLUBBING OF CASES IN THE PETITION

11 CRR 567/2026 SUBRATA DAS
 Mobile:7008940251
 Email:SUMITBISWAS976@GMAIL.COM

ANIRBAN DAS 27-02-2026 P.S NAME IS GIVEN WRONGLY IN THE PETITION

12 CRR 569/2026 NAVANITA SARKAR @ NABANITA ROY AND 
ANOTHER
 Mobile:9062407928
 Email:DASSINHAANDCO@GMAIL.COM

LIPIKA DAS 27-02-2026 WRONG G.R NO IS GIVEN IN THE PETITION AND 
CHARGE SHEET DATED IS ALSO GIVEN WRONG 
AND CHARGE SHEET NO IS MISSING.

13 CRR 573/2026 SUJATA LIHINAR @ SUJATA PRAVEEN LIHINAR
 Mobile:7384141352
 Email:JANARAKESH.121@GMAIL.COM

RAKESH JANA 27-02-2026 CLARIFICATION REGARDING CAUSE TITLE 
PORTION OF THE PETITION

14 CRR 575/2026 ZAIB AHMED AND ANOTHER
 Mobile:8420494372
 Email:BLESS.LEGAL@GMAIL.COM

MD. AQIB BADR 27-02-2026 COURT FEE EXEMPTED STAMP IS MISSING IN 
THE PETITION

15 CRR 578/2026 KANCHANI JANA
 Mobile:8697742520
 Email:DINESHPANIMBA@GMAIL.COM

DINESH PANI 27-02-2026 PIN CODE OF RESPONDENT NO 3 AND 5 
MISSING

16 CRR 586/2026 ASHIS KR. PAL AND ORS.
 Mobile:9749296257
 Email:ADVSAYANDAW@GMAIL.COM

SAYAN DAW 27-02-2026 SIGNATURE OF ADV NOT MATCHING IN THE 
BACKSHEET. AND LOGO MISSING

17 WPA 2774/2026 SANTOSH KUMAR BISWAS
 Mobile:7008279309
 Email:ANKITAOFFICIAL63@GMAIL.COM

ANKITA MISHRA 27-02-2026 ADV SIGNATURE MISSING IN 0 PAGE

18 WPA 2787/2026 SANJAY SINGHA
 Mobile:8240994839
 Email:PRIYANKATHELAWYER02@GMAIL.COM

PRIYANKA 
BHOWMIK

27-02-2026 1.ACT IS NOT PROPER
2.VOKA DIST MISSING

19 WPA 2807/2026 SHILA SINGHA
 Mobile:7439307725
 Email:KALIDASSAHA4@GMAIL.COM

KALIDAS SAHA 27-02-2026 PETITIONER SIGNATURE MISSING IN PRAYER 
PAGE

20 WPA 2834/2026 KEMECOS INDIA PRIVATE LIMITED AND ORS.
 Mobile:9831340189
 Email:USHANANDAJANA@GMAIL.COM

USHANANDA 
JANA

27-02-2026 VAKALATNAMA SHOULD BE IN 2ND VOLUME.
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21 WPA 2850/2026 DEBPRASAD MONDAL
 Mobile:9836927966
 Email:CHAKRABORTYABHIRUP.1991@GMAIL.COM

ABHIRUP 
CHAKRABORTY

27-02-2026 1.PETITIONER DIST IS MISSING.
2. RESPONDENT NO. 1 AND 5 DIST ARE 
WRONG.
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